COHTRAL ADMINISTRATIVE TRIBUNAL
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o MUMDAL pERCH
: - OAS No.B855/2001, 856/2001, 857/2001, 853/2001 -853/2
/Y - 860/2001, . .861/2001,  862/2001,  £63/2001,  864/2
' 565/2001, 666/2001, 567/20G1, 868/2001, 869/2
870/2001, &71/2001, .872/2001, 273/2001 and 874/4001
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Dated this Friday the 7th Day of D emper, 2001.

i Justice Birendra Dikshit, Vice Chairman
ta Shabtry,vﬂembcr (AJ. :

: . 8Shri V;Jay 3. Amberkar,
working as Khalasi under -
~Assistant Electrical Engineer (C)
Metropclitan Transport Project (R),
Central R517Vay, Juinagar, '

Navi Mumbai. o ' S Applicant

Shri P.G. Nehate,
working as Khalasi under

Divisional Etlectrical Engineer (CJ,

Metropolitan Transport Project (Rlys),

Central Railway, Juinagar, B A ,
Navi Mumbai. - - : .. Applicant-in

CA 8557200
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- OA 856/2001.

’Shr1 N.V Dange,;

_work1ﬂg as Khalasi under

Divisional.Electrical Engineer (CJ,

Metropolitan Transport Project (Rlys),
} ~ Central Railway, Juinagar, - o
<« Navi Mumbai. . . .. Applicant

b
A

1

'Shri Gepal V. Patil

in

e .. OA 857/2001..

- - woTkihg A8 KRaTasi under -

4 A§s:btant Electrical Engineer (Cj,
Metropolitan Transport Project (R},
Central Railway,. Juinagar, '
Navi Mumbai. ‘ : .. Applicant in
: : ' - . " QA 858/2001
Shri. G.R. Taiele,
working as Khalasi under
Assistant kilectrical Engineer {(C),
Metropolitan Transport Project {(Rj, 4
Central Railway, Thane. .. Appilicant in

' CA 858/2001.
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MTP (R), Centra

Shri H.D. Chaudhari, :
Worhing as rRhalasi under

Asgistant Electrical Engineer {Cr, :
Metropolitan Transport Project (R),

£ e [ I DY T g

ughutdW maiiway, hane. :

Shri J.H. Talele, .
working as Khalasi under

Dy. Electrical Engineer (C), . -

MTP (R), Central Railway,

“Juinagar, Navi mumbai.

~

Shri V.M. Kachane,

working as Khalasi unhder . _
Assistant Electrical Engineer (C),
1 -Railway, .Thane.

shri R.K. Reddy, i
working as Khalasi under
Assistant Electrical Engineer (C),
MTP (R), Central Railway,
Juinagar, Navi Mumbai. )

B

‘shri R.L. Kadam,
working as Mason-III under

Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane.

shri A.R. Sheikh,

working a%s Khalasi under )
Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane.

shri T.R. Patil,’

.working as Khalasi under

Assistant Electrical Engineer {(C),

“TTTUTMTP (R), Central Railway, Tt@anes o

ravane, oo

working as Khalasi under
Assistant Electrical Engineer {Cy,
MTP (R}, Central Railway, Thane.
Shri L.M. Jangie, '

working as Khalasi under

A o omom - o~ g e ET N e - P m e od e AR
Asaistant ciecitrrCal omngingsi (L,
MTP (R), Central Raiiay, .
1oy m gen on s om iem kl,‘.,_:: [ TN ST

Juinadai , ]dVl\“‘lUlHUdl .

Appiicant 1in
OA 860/2001.

a

o4 i SR, P,
Appiicant o

CA 861/2001.

. Applicant in

i
OA 862/2001.

Applicant in

OA '863/2001 .

" Applicant in

OA 864/2001.

App]icant in
QA 8865/2001.

-

Applicant 1in
~ [} s N avYa ks
OA 866/20G7.
Applicant in
OA BB7/2001
Applicant in
OA 868/20601
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(CJ,

r\:;.L., ~ T3P T,

oSl . oG oman, :
briver (Ad-hoc}, -
Assistant Electrical Lngine‘r (Cj,
MTP (R) Central Railway, Thane.
Shri Y.E. Patil, '
orking as Knalas'i .under

ssistant Electrical Engineer {(C),

TP (R}, Central Railway,

uinagar, Navi Mumbai. ,
Shri-V.R. Patil, .
WOirKing as Khalasi under .
Assistant Electrical Engiheer (C),
MTP (R}, Central Railway,.
Juinagar, Navi Mumbai.

Shri v.D. Talele, :

working as Khalasi under
Assistant Electrical Engineer (C),
MTP (R}, Central Railway,
Juinagar, Navi Mumbai.

Shri V.S, JaV:FKaF, ,

working ‘as Khalasi under :
Assistant Electrical Eng1neer.(C),
MTP (R), Centrat Ra11way,

- Juinagar; Nav| Mumba1.

!
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Applicant in
OA 871/2001.

Applicant in

OA 872/2001%.

App]iéant in
GCA 873/2001.

App?ﬁdant in
OA 874/2001.
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{_By Advocate Shri M.SX Ramamurthy
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1. Unigh of -India, througt
N e e Y P
- Gereral Manager,
Central Railway,
[ SRR R AV e Yax
tiuimuatl — «uUy Jgui,
. Z2.- Chief Eiectrical Engineer,
: Centrail Railway,
CsT, Mumbai - 400 001.
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3. Chief Administrative Officer (),
) *Metropolitan Railway Project (R),.
"CAO (C)’s Office, Central Railway, :
New Administrative Building, ) -
7th F1oor, CsT, Mumba1 -400001. L : '

4. Ass1etant Electrical Eng1neer (C),
- Metropolitan Transport Project (R), .
Central Railway, Ju1nagar,.
Nav1 Mumbai. - . .+« Respondents.

T ORDER (ORAL)
A Per : Smt. Shanta Shastry, Member (A) }

A11 these 20 (twenty) OAs involve a common cause

‘of action. The legal issue raised is the same. The

relief sought is the same. ‘The ‘advocate is 'a1so-'the
same. We therefore proceed tofd1spose off these OAs by a

common order.

4

2. | The * applicants are Khalas1s work1ng in the ‘
Central Ra11wey. For purposes of 1llustration the facts
in OLAlNot855/2001 arevgiven in brief.‘AThe applicant in-
the aforesaid 0.A. was granteﬂ temporary status with
effect from 1989 by order dated 12.7.1990, According to,
the applicant he was relieved on ‘being declared surplus
to join the office of 0hief quineer (C), Metropolitan
Transport ProJect on 1.4. 1991. Now after a lapse of ten

~ “years the 1mpugned charge sheet ﬁi§‘5§§”’183ued to him on
\_/
10.9. 2001. The article of chargcreads as follows:-

~“that the said Shri vVijay Amberkar,
Khalasi arrived on transfer from Central
Railway to MTP (R), Mumbai by producing
LPC No. HPB/797/D/ST/TFR dated 18.3.1991
issued under the - signature of
‘ CPO(S&T)/Central Rallway.  On enquiry
- with CPO(S&T)/Central Railway vide MTP
-(R) Mumbai’s letter No.MT/E/099 dated
17.7.2001, it was replied_ by CPO(S&T)
vide letter No.HPB/P.T797/D/S&T/C1.:/PNM -
1870/1939 dated 5.9.2001 that the LPC in
question was not 1ssued by his office..
It clearly 1indicates that Shri Vijay

* . a o »



-‘_ .5 _‘

, ‘Amberkar, Khalasi obtained appointment :1n
* 'MPT (R) Mumbai by producing the fake.
office order.” o

- 8. | Similar cherge"Sheet has. been 1issued iq the

applicants in other OAs also.
4: ‘The applicant has assailed the charge sheet on-
two main grounds viz. '

(1) ~ The charge sheet hae been 1ssued after nearly ten

 years of his joining the MTP in 1991.  No reasons are

"kforthcom1ng by way~'cf any document or otherwise tag

exp?ain the enormous delay in 1ssu1ng the charge gheet.
No b

v(11)- Se sufficient material or. basis 13 ava11ab1¢ to

justify the igsue »of the charge sheet. It 1s based on
a mere exchange of letters dated 17.7.2001 and 5.9.2001

as. ment1oned in the article of charge.

5. f_ The Iearned counsel for the app\icant submits

further that out of 33 emp1oyees who Jjoined the

"Metrop011tan Traneport ProJect on being dec1ared surplus.
~-only 9 employees have been charqe sheeted. . It 1is

discriminatory.  The efqge.the charbe sheat of 10.9.2001

is 11able to be quashed,and set/aside at the outset.

6, : The Learned cOunee1 a1so said that the applicants -
" have replied to the charge sheet and have requested to be

‘provided with a defence 1awyer L

‘

7. . We have heard the Learned Coynse1 for the
applicants. In our considered view it is not necessary

to 1nterfere with the due process of law et this stage.

: In regard to the demand for a defence 1awyer, gsince the

charge 1s of a11eged forgery and since the app11cants are'
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,Jeh1y~.KhaTasie"tHe'aehquirQJ off%cer 'shallh take "1nto-J

-

Cone1derat1on th1s. aspect also at the time of hearing’

.

wh11e dea11ng w1th the request for defence Tawyer.
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el‘.”‘ In the above View of the matter a11 thero A.s are\
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: d1sm1ssed at the adm1ss1on(etage 1tse1f We’ﬁﬁ,ﬂctvordervl"
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